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production of 500 tonnes of soft coke, 
besides some gas, which will be con
sumed within the plant The capital 
outlay on the project would be Rs. 7 
crores.  Proposal for the setting up 
of another plant at Dank uni in West 
Bengal ia in an  advanced stage of 
consideration by the Government. It 
envisages production of  0.37 million 
cubic metres of gas, about 1000 tonnes 
of soft coke and about 110 tons of tar 
per day; the capital cost is estimated 
to be Rs. 20.33 crores. Besides  the 
above two plants, the Government are 
also examining the possibility of set
ting up more Low Temperature Car
bonisation plants at other  suitable 
locations.

Confirmation of Assistants of Regular
Temporary Establishment against 

Permanent Vacancies

*585. SHRI H M. PATEL- 

SHRI PILOO MODY.

WiU the  PRIME MINISTER  be 
pleased to state;

(a) whether according to the CSS 
(R and R) Scheme existing Assistants 
not appointed »t the initial stage cf 
Grade IV (Assistant ) of the service 
were to be appointed to that grade 
through KTE and that instructions for 
constitution and maintenance ol RTE 
provided that all permanent vacancies 
in the grade which are not filled by 
direct recruitment shall be filled by 
confirmation of RTE assistants:

(b) if so, why Assistants who were 
to be Included in the RTE were not 
confirmed in the permanent vacancies 
earmarked for  Direct Recruits prior 
to first examination held by UPSCto 
recruit Assistants from open market 
to that grade;

(c) the reasons for non-tmplc men
tation Of the  provisions  of  the 
scheme; and

(d) the measures Government pro
pose to take to rectify the position 
and give due share of permanent vac- 
widet to tfns Assistants?

THE MINISTER OP  STATE  IN 
THE  MINISTRY OF HOME AF
FAIRS,  DEPARTMENT  OF PER
SONNEL AND ADMINISTRATIVE 
REFORMS AND DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
OM MEHTA); (a) According to the 
Central  Secretariat  Service  (Re
organization  and  Reinforcement) 
Scheme and the instructions  issued 
thereunder,  after the  appointment 
against the initial Authorised Perma
nent Strength of Grade IV from 
amongst the existing * Assistants, only 
certain specified categories of the re
maining Assistants were to be includ
ed in the Regular Temporary Estab
lishment to the extent of its strength 
fixed by Government  This strength 
was to be reviewed and reftxed perio
dic ally to proude for the number of 
Assistants reqimed to man the posts 
for whiwh permanent Grade IV ofH- 
rors were not liV-My io be available. 
\t  the  maintenance  stage,  the 
S<bcrr̂ had  provided  that out of 
iverv unit of fou« permanent vacan
cies, thrive would be filled  through 
a Competitive  Ministerial  Ser
vices  Examination  held  by  the 
then Federal Public Service  Com
mission and one vacancy by a depart
mental promotce  The  instructions 
also provided  that all permanent 
vacancies nut fJ’ed by direct recruit
ment shall be fried from tĥ Regular 
Temporary Êabhshment.

(10 After tK'  constitution of the 
Grade, the fin-t  direct  recruitment 
examination was held in 1955. and the 
candidate** recruited from the exami
ne tion  joined in 1956  Before 1st 
Januarv. 1956 all permanent vacan
cies were AM by  confirmation of 
RTE Assistant:*

fc) and (d> Do not arise

Engineering Industry

*586. SHRI SHRIKISHAN MODI: 
SHRI P. GAKGADEB:

Will the Minister of  INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a)  whether Government are aware 
that engineering  industry’s develop



ment it going to play vital role ia the 
country** export efforts;

(b) if go, whether engineering units 
are hampered by P°°*  technology; 
and

(c) if ao, th« gtepe taken ift this 
regard?

THE MINISTER  07 INDUSTRY 
AND CXVXL SUPPLIES (SHRI T. A. 
PAD: (a) Yes, Sir.

(b) and (c). Over a large area of 
engineering products,  there are no 
significant technological problems in 
export development and the existing 
technological practices are  adequate 
for export marketing purposes, how
ever, wherever technology gaps exist. 
Import of appropriate  technology is 
allowed so that  these gaps can be 
adequately filled up.
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Fteaneial AMtetaaee to Slates fa sa£b~ 
site Ueetslelfty Oenaeetie» to 
Jfeaggi-Jhoftft Dwellers

Mm SHRI RAM HEDAOO:  Will 
the Minister of ENERGY be pleased 
to gtata:

(a)  whether Government propose to 
evolve a echeme and extend financial 
whtoi*» to the States to g>iti«MI»a

electricity  eonneetions  to  Jhuggt* 
Jhopri dwellers; and

(b) if so, the main features ther* 
of?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR  PRASAD):  (a)
There it no such proposal

(b) Does not arise.
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Persons arrested vMtar MESA in Orissa

5479. SHHI  SHYAM  SUNDER 
MOHAPATRA: Will the Minister of 
HOME AFFAIRS be pleased to state:

(a) how many persons have been 
arrested so far in Orissa under MISA, 
district-wise; and

(b) their names and character of 
offences?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. ft MOHSIN): (a) and (b) 
Information is being  collected  %nd 
will b»  laid on the  Table of the 
House
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